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PeMIon Scheme. for Working Journal­
Jet. and Noft..Journaliat Im~ 

*35. SHRfBABANRAO DHAKANE: Will 
the Mmister of LABQUA be pIeaNq to Illata: 

(a) whether the two alternative peMton 
schemes suggested b¥'the Expert Group tor 
the working jour"flists and non-journatilt 
employees of newSpapers and new. agen­
cies have been examined by Government; 

(b) the salient features of the two alter­
native schemes; 

(c) which of the two schemes has been 
approved by Gov.,nm~nt; and 

(d) when Government propose to intro­
duce the said pension scheme? 

THE MINISTER OF LABOUR AND 
WElf~RE t$HR\ RA.M \J\lAS PA.SWf..N): 
(a) to (d). The alternatIve pension scheme 
suggested by the Group has been exam­
ined. Both the Schemes provides for pay­
mant of retiring pension from the ig& of 6D 
years, subjad to completiM of 20 vears 
pensionable service: The first scheme pro­
vides for payment of a monUllv ii-niion 
rMging between R~~- 200/- to Rat 400/· 
subject to payment of contribution of5% per 
month. The. second scheme provides for 
payment of monthly pensIOn ranging be­
tween Rs. 200/- to Rs. 825/- subject to pay­
ment of contribution of 8.83% per month. In 
addition, both the schemes provides for 
payment of disability pension and Widow 
pension. 

2. The Government is considering a 
proposal for making a suitable enabling 
provision in the Employees' Provident Funds 
and Miscellaneous Provisions Ad, 1952 for 
introducing a pension scheme. A decision 
regarding the introd(Jction of the pension 
scheme will be taken thereafter in consulta­
tion with the eMtral Board of Trustes of the 

Employees Provident Fund. 

Storage Capacity 

*36. SHRI P.J. KURIEN: Will the Minis­
.. of FOOD AND CIVIL sUPPLIes be 
pleased to state: 

(a) whether adequate storage facilities 
do not exist in the country at present; 

(b) if so, the extent of shortfall; 

(c) whether there is any proposal to 
provide financial aid to the State Civil Sup­
pli$s Corporations to construct godowns; 
and 

(d) if so, the details thereof? 

THE MINISTER OF FOOD AND CIVil 
SUPPLIES (SHRI NATHU RAM MIRDHA): 
(a) to (d). 10ta\ 1ooo9"'ain storage capac\ty 
available WIth Food Corporation of India is 
adequate to meet the requirement of the 
buffer/operational stocks level in the country 
on a macro-level basis. However some 
add~ional capacity b.ils to be planned for 
foodgrain storage on micro-level basis to 
takf ca;~ of regione¥ imbalances and the 
needs of.lemote, hiltyand other inaccessible' 
areas. 

2. Department of Civil Supplies is oper­
ating a scheme for providing financial assis­
tance on 75% loan and 25% subsidy basis 
for construction of godowns to the NtHth 
Eastern States. Sikkim, Himachal Pradesh, 
Jammu and Kashmir and Andaman & Nico­
bar Islands. The assistancf under this 
scheme can also be utilised for construction 
of godowns by the Civil Supplies Corpora­
tions in the aforesaid States. 

Drinking Water Supply to Urban Popu­
lation 

*37. SHRI MANORANJAN BHAKTA: 


